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similar categories of Delhi Adminis
tration?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) Yes, Sir.

Ob) and (c). Yes, Sir. Individual 
complaints received in these matters 
are promptly looked into.

(d) As the Act stands only those 
teachers who have retired after the 
enforcement of the Delhi School Edu
cation Act, 1973, i.e. after 31st Decem
ber 1973, are entitled to these benefits 
provided they opted for them.
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“The Stay-pat Tenants’*

*16. SHRI HAR1 VISHNU KAM- 
ATH: W ill the Minister of WORKS. 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether his attention has been 
drawn to an article captioned “The 
Stay-put tenants” in the Financial 
Express, of April 26, 1977;

(b) whether the allegations therein 
regarding many of the former Minis
ters and M. Ps. and also about some
Ministers of the present Government 
are correct; and

(c) if so, the measures contemplated 
by Government for setting matters 
right?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
B A K H T ): (a) Yes, Sir.

(b) 102 Members of the 5th Lok 
Sabha, including 5 former Ministers, 
who are no longer Members of the 
House, are still occupying Government 
residences. Another 67 Members have 
only partly vacated their houses.

Like all others, Ministers and M.P.s 
also have preferences for location, 
size, etc., of houses. To the extent 
possible, allotments have been made 
to them with due regard to their 
choice. There has been no undue 
problem, as reported in the Press. t

Shri George Fernandes has been al
lotted a suitable house and Shri Raj
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Narain also is expected to be given 
■one soon.

(c) Eviction proceedings have been 
initiated against 96 former Members 
and 4 ex-Ministers, who are unautho- 
risedly continuing in Government 
residences.

Groundwater

*17. SHRI SOMNATH CHATER-
JEE; Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) estimated groundwater 
tial in the country;

poten-

(b) its actual utilisation todate;

(c) factors responsible for slow 
progress in this field; and

(d) whether any cheaper methods 
have been evolved for use of ground
water?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
PARKASH SINGH BAD AL): (a) On 
the basis of the present surveys and 
available data, the annual usable 
groundwater potential is estimated at 
about 280 milliard cubic metres.

(b) The estimated utilisation rtf 
groundwater potential since the in
ception of First Plan is given below:

Year

Grcund'A'a er 
Potential 
utilised

1950-51 1960-61

39 49

1965-66
Milliard cubic me tres 

1968-69 r973-74

105

(c) The figures given in (b) above 
w ill show that the overall progress of 
groundwater development has not 
been slow but satisfactory, particular
ly  after the periods 1965-66. The pro
gress, however, has not been com
mensurate with the potential available 
in the States of the Eastern Region. 
There have been some inherent cons
traints in the development of ground- 
watar in this region. This include:

<i) Occasional and supplemental 
nature of demand for irriga
tion because of high rainfall.

(ii ) Small and fragmented hold
ings standing in the way of 
investment on wells and tube- 
wells privately owned on 
individual basis.

(iii) General weakness in the 
cooperative structure of 
financing.

(iv ) Incomplete land records lead
ing to difficulties in processing

and sanctioning of loan appli
cations.

(v ) Rural electrification program
me not making .'Jufflcient 
headway due to lack of infra
structure of power lines.

(d) Yes, Sir. Cheaper methods such 
as use of coir strainers, bamboo piDes, 
cavity development, pneumatic equip
ment for boring and deepening of 
wells in hard rock areas, etc. have 
been introduced in the field of ground
water development during the last 
decade.

Non-fixation of Wheat Procurement 
Target

*18. SHRI C. K. CHANDRAPPAN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether the Government have 
fixed any target for the wheat pro
curement this year;




